




 

ANNEXURE -1 

 

“TRANSLATED COPY” 

Office of the Tahsildar, Bangalore East Taluk, K.R.Puram, Bangalore 

Urban District. 

No. LND/CR/149/2012-13       Dated: 15.12.2020 

LAND HANDING OVER LETTER 

Sub: Handing over of land measuring 1 Acre 25 Guntas of Sy.No.9 of      

         Hagadur village, out of 49 Acres 12 Guntas for relocation of Lake  

         encroachers at Sy.No.41 White field village, K.R.Puram Hobli,  

         Bangalore East Taluk. 

Ref: 1. Deputy Commissioner Bangalore Urban District O.M.No.L.N.D  

            (E) CR/155/2017-18 dated 30.11.2019. 

       2.  Deputy Commissioner Bangalore Urban District O.M.No.L.N.D  

            (E) CR/155/2017-18 dated 12.12.2019. 

   

     The Handing over of land to Bruhat Bangalore Mahanagara Palike 

measuring 1 Acre 25 Guntas  in Sy.No.9 of Hagadur village out of 49 

Acres 12 Guntas under Ashraya Scheme under the Karnataka Land 

Revenue Act 1964 Sec 71 for the rehabilitation of  Lake encroachers at 

Sy.No.41 White field village, K.R.Puram Hobli, Bangalore East Taluk, as 

per the orders of Deputy Commissioner Bangalore Urban District vide  

reference No.(1) & (2) , the boundaries of the land is as follows: 

 

 



 

East  -  Survey No.22  land 

West  - Halla 

North - Remaining land of Survey No.9 

South - Halla 

 

The land has been handed  over to Bruhat Bangalore Mahanagara 

Palike measuring 1 Acre 25 Guntas  in Sy.No.9 of Hagadur village out 

of 49 Acres 12 Guntas 

 

 

HANDED OVER      TAKEN OVER 
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